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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

(General information relating to legislative and other matters)
Monday, 02 May, 2016/ 12 Baishaakh, 1938 (Saka)

No. 53

NOMINATION OF 2 MEMBERS FOR STATE LEVEL IMPLEMENTATION
COMMITTEE FOR MONITORING OF START UP INDIA STAND UP

UV R R, N Y e e e ———————————

INDIA SCHEME

Hon’ble Members are hereby informed that the Hon’ble Speaker is pleased to
nominate the following 2 members to the “State Level Implementation Committee for
Monitoring of Implementation of the Start Up India Stand Up India Scheme”.

1. Sh. Ved Prakash
2. Ms. Bhavna Gaur

Prasanna Kumar Suryadevra
Secretary



